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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1152 OF 2024

IN THE MATTER OF:
SUDHIR KUMARJHA e APPLICANT
VERSUS
CENTRAL POLLUTION CONTROL BOARD &  ........ RESPONDENT(s)
INDEX
S.NO. |PARTICULARS PAGE NO.
1. COMPLIANCE REPORT ON BEHALF OF

UTTAR PRADESH POLLUTION CONTROL
BOARD IN COMPLIANCE OF THE ORDER DT.
21.11.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI

ANNEXURES

2. COPY OF THE STACK MONITORING REPORT
ANNEXED HEREWITH AS ANNEXURE R-1.

3. COPY OF THE ANALYSIS REPORT ANNEXED

HEREWITH AS ANNEXURE R-2
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COPY OF THE PHOTOGRAPHS OF STORAGE
TANK ANNEXED HEREWITH AS ANNEXURE
R-3

COPY OF THE PHOTOGRAPHS OF RCC RAIL
UNLOADING AND WATER SPRINKLING
SYSTEMS ANNEXED HEREWITH AS
ANNEXURE R-4

COPY OF THE PHOTOGRAPHS OF SLAG
CRUSHING PLAND ANNEXED HEREWITH AS
ANNEXURE R-5

COPY OF THE PHOTGRAPHS OF GREEN
BELT ANNEXED HEREWITH AS ANNEXURE
R-6

COPY OF PHOTOGRAPHS OF [IRON
ORE/PELLETS AND DOLOMITE ANNEXED
HEREWITH AS ANNEXURE R-7

COPY OF THE LOGBOOK HAS BEEN
ANNEXED HEREWITH AS ANNEXURE R-8

10.

COPY OF THE INSPECTION REPORT HAS
BEEN ANNEXED HEREWITH AS ANNEXURE
R-9
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THROUGH COUNSEL

BHANWAR PAL SINGH JADON
COUNSEL FOR STATE OF U.P.
Bhanwar09jadon09@gmail.com| 9639286572

Date:07.02.2026
Place: NOIDA


mailto:Bhanwar09jadon09@gmail.com%7C
FreeText
THROUGH COUNSEL

Stamp


BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1152 OF 2024

IN THE MATTER OF:

SUDHIR KUMAR JHA ...APPLICANT
VERSUS
CENTRAL POLLUTION CONTROL BOARD AND ORS.

...RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF UTTAR PRADESH POLLUTION

CONTROL _BOARD IN COMPLIANCE OF THE ORDER DT. 21.11.2025

PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

I, Ashutosh Chauhan, aged about 45 years s/o Late Shri Ratan Singh Chauhan,
presently posted as Regional Officer, Uttar Pradesh Pollution Control Board,
Gorakhpur, do hereby solemnly affirm and state on oath as under:

-

O“ - R }/\ That I, the deponent in official capacity mentioned above, am acquainted with

ae /

(jz.i)aﬂbz 'Ruman g;},ﬁ %
NOTARY .
GORAKHPULR
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2. That I state that the contents of the affidavit have been drafted by my counsel

On my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

foy
.

BACKGROUND OF THE MATTER

w

. That in the present matter, the applicant has made an allegation of causing air
pollution against Respondent No. 2, an integrated steel plant of 3 lakh TPA
and Captive Power Plant of 30 MW capacity in GIDA Industrial Area,
Gorakhpur. The complaint is on behalf of residents of 12 villages in the

vicinity of the industry to the effect that the black ashes and smoke from the

N\C
=5\ =
W N
. z ﬁIRECTIONS OF THE HON’BLE TRIBUNAL VIDE ORDER DT.

o adfin 28.08.2025 AND CPCB INSPECTION

4. That the Hon’ble Tribunal vide order dt. 28.08.2025 directed the Central
Pollution Control Board (CPCB) to carry out the fresh inspection of
respondent no. 2 unit and to ascertain the status of compliance of norms by
the unit. The CPCR was also directed to ascertain compliance of norms

relating to stack emission by the said unit.

-
7%
ga.z,aw ———

NOTARY -~
AORAKHPUR
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5. That in compliance of the aforesaid directed the CPCB filed a report dt,
19.11.2025 before the Hon’ble Tribunal. That in the said report the
fecommendations of the CPCRB were as under:

2 Recommend;ztion.'

Based upon the above observations of monitoring feam Jollowing may pe recommended to

the unit:

1. The unit should ensure compliance of PM emission at stack of CFBC boiler as per

emission standards.

in covered areq.

6. Unit should develop minimum 33% green belt within the premises gs per EC/consent

condition,

7. Iron ore/pallets and dolomite should pe Stored in covered greq

é_—,&.ep%ﬁ

NOTARY =g
GOR AKHPUR
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8. Unit should maintain loghook for of hazardous waste (category wise) management in

the plant as per authorization including manifest document. *

6. That the present matter was last listed for hearing on 21.1 1.2025, wherein the

Hon’ble Tribunal directed as under-

“4. The UPPCB in its next report will furnish the statys of compliance of the above

recommendation by verifying the compliance by the unit by inspecting it after one week.

II1. COMPLIANCE VERIF ICATION BY UPPCB

No. | Directions of Hon’ble NGT Compliance Status by Project Proponent

1 The Unit should ensure The unit has installed an Electrostatic Precipitator
compliance of PM emission at (ESP) on the CFBC Boiler. Stack monitoring of the
stack of CFBC boiler as per boiler was conducted on 30.01.2026. As per the
emission standards, monitoring report, flue gas emission parameters are
Wwithin prescribed norms. The Stack Monitoring
eport is annexed as ANNEXURE R-1.
2 The unit should ensure thatthe [The unit has installed an STP of 25 KLD for domestic
effluent generated from each  leffluent and an ETP of 100 KLD for effluent generated
section of the unit is treated to  |from the power plant. Samples from the outlets of the
eet the prescribed standards STP and ETP were collected and analyzed at the
under the CTO, and recycling  [Regional Office Laboratory of y.p, Pollution
nd reuse of treated effluent is  |Control Board, Gorakhpur, As per the analysis report,
arried out as per consent all parameters are within prescribed norms. The
onditions, nalysis Report is annexed as ANNEXURE R-2.

L

St et T Supra
v NOTARY .,
GORAKHPUR
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channel/drain carrying washing roperly closed. Additionally, the unit has constructed
and cleaning effluent generated [a new, properly lined storage tank for collection and
from DRI Plant, rolling mill, reuse of treated water. Photographs are annexed as

@nd melting shop should be ANNEXURE R-3.
closed, and the storage tank
should be properly lined.

3 ’Iron lock gate of the Furing inspection, the iron lock gate was found

4 The unit should instal] 5 dust During inspection, it was found that the unit has
suppression system to reduce constructed an RCC rail unloading platform equipped
?(ugitive emissions during with water sprinkling systems to contro] fugitive
loading and unloading of coal emissions during loading and unloading of coal and iron
and iron ore/pellets near the ore/pellets. Photographs are annexed as ANNEXURE

railway platform. -4,

5 [The unit should carry out During inspection, the slag crushing plant was found
crushing of slag in an enclosed perating in an enclosed system, and the conveyor
system and store slag in a belts are covered with MLS. sheets. Photographs are
covered area. nnexed as ANNEXURE R-5,

inimum 33% green belt approximately 25.0 acres, which constitutes about
ithin the premises as per 3% of the total plot area. Photographs are annexed
C/consent conditions. s ANNEXURE R-6.

7 [lron ore/pellets and dolomite During inspection, iron ore/pellets and dolomite were
should be stored in a covered  ffound stored in covered areas. Photographs are
rea. nnexed as ANNEXURE R-7.

8 he unit should maintain a he logbook for hazardous waste, including process
logbook for hazardous waste aste and ETP sludge, was found properly
category-wise) management in maintained along with requisite manifest documents, A

he plant as per authorization, opy of the logbook is annexed as ANNEXURE R-§.
including manifest documents.

6 [The unit should develop a Ehe unit has developed a green belt over

. i R-9
A Copy of the Inspection Report has been annexed herewith as ANNEXURE

on’ble Tribunal. It is prayed that the same be taken on record. /

(_.j/l .iism

NOTARY -~
GORAKHPUR
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VERIFICATION

Verified at Q”Q‘Q’\&h (7"\/\ on this 7 day of February, 2026, that the

contents of the above affidavit from paragraphs 1 to 8 are believed to be trye

and correct to the best of my knowledge and beljef No part of it is false and

nothing material has been concealed therefrom.

umll_b(/% bl 71”9)?_”“

ST AT RIS pyupasty 4
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NOTARY -~
SORAKHPUR




. 56 3 : ANi;IEXURE R-1

—_— REGIONAL GORAKHPUR -
m UTTAR PRADESH POLLUTION CONTROL BOARD
9%!&'5:\ Jharkhandi Mahadev, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gorakhpur

Ref No0.35543595/Gorakhpur/2026 Date: 03.02.2026

R B R ol S

—
—
. h

Name & Address of Industry: ANKUR UDYOG LIMITED, Plot No AL-02,Sector-23,GIDA, Sahjanwa, Distt- Gorakhpur
Sample Collected By: P.P. Singh, AEE, & Alck Sharma ,SEA
Date of Monitoring: 30/01/2026

Source of Sampling: CFBC Boiler (Stack)

Stack attached to: CFBC Boiler

Stack Height:80m

Total No. of Boiler:01 (CFBC)

Capacity of Boiler:55TPH

Fuel used: Coal- 250 TPD

Quantity of Fuel used:250

Flue Gas Velocity:14.26 m/s

Air Pellution Control Device: ESP

Other remarks (if any): -

Further details of sample location and Test methods followed are appened overleaf:

Sr

no.

Parameter Unit Result Standards

1

Particulate Matter mg/Nm3 24.19 30

2

Sulphur Dioxide (SO2) mg/Nm3 820 100

3

Oxide of mg/Nm3 66.0 100
Nitrogen(NOx)

Note: The results in the Test Report relate only to the items tested. The Report shall not be reproduced-except in Full, without the
written permission of laboratory.

Analysed by-

Alok Sharma SEA
ﬂﬁorised'j?gi%m%%“ d Digitally signed
MILAN  viis Ashutosh by Ashutosh
VERMA Date: 2026.02.03 C h h auhan
17:29:44 +05'30' ry
Ram Milan Verma (SA) aunan Date:2026.02.03

17:37:42 +05'30'
Regional Officer

1 of Page 1



Free Hand

Free Hand

Free Hand

FreeText
ANNEXURE R-1


ANNEXURE R-2
564

REGIONAL GORAKHPUR

e UTTAR PRADESH POLLUTION CONTROL BOARD

*’?«“,W Jharkhandi Mahadev, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gorakhpur LN
' TEST REPORT: WASTE WATER LABORATORY

Ref No:  35543584/Gorakhpur/2026 Date: 03.02.2026

1. Name of Industry: Ankur Udyog Limited

2. Address of Industry: Ankur Udyog Limited Plot No Al - 02, Sector - 23, Gida, Nh - 28, Sahjanwa, Gorakhpur
,Gorakhpur,273209

3. District: Gorakhpur

4 Description about sampling point: Qutlet of ETP

5 Type of Sample (Grab/Composite/Integrated): Grab

6 Sample Collected By: P.P. Singh, AEE & Alok Sharma, SEA

7. Colour and Odour: Colourless Odourless

8 Quantity and Packing: 2 Liter Plastic Jericane & 1 Liter Glass Bottle for Qil & Grease
9 Date of Sample Collection: 30/01/2026

10.  Analyis Indented by: RO Gorakhpur

11. Date of sample receipt in Lab: 30/01/2026

12.  Period of Analysis: 30/01/2026 to 03/02/2026

13, Environmental Condition: Temperature: 23°C, Humidity: 51 %
14.  ULR Number: TC1655826000000029F

15. Sampling Plan/Ref. No.: -

16. Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pH, APHA24™ Ed.4500-B: 2023, - 7.56 As per Mo EF CC 02-12
A126.2°C / CBCP
2 Suspended Solids , APHA 24" Ed. mg/l 68 - 10-20000 mg/l
2540D Total Suspended Solids dried at
103-105 °C 2023
3 | Dissolved Solids, APHA24"Ed.2540 C mg/l 472 - 10- 50000 mg/1
Total Dissolved Solids dried at 180°C
2023
4 Total Solids, APHA24"Ed.25408B: mg/l 540 - 10- 50000 mg/I
2023
5 BOD, 3day27°IS 3025 ( Part 44): mg/l 24 - 1.0 -1000 mg/l
2023
6 COD, APHA 24" Ed. 5220 B Open mg/l 88 - 5.0 -100000 mg/1
Reflux Methed 2023
Reference - (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VT).

The Environment (Protection) Rules, 1986 source: www.cpcb.nic.in/General Standards,pdf. Besides these standards, refer EPA standards for specific purpose Note : 1 The results in the Test
Report relate only to the items tested' 2. The report shall not be reproduced-except in full, without the written permission of laboratory.
3. The test report pertains to the sample as received in Lab

Remark: NA

Analysed by-
Yivek Saini (JRF),

Priya Anand (JRF), Digitally signed
Ankita Dwivedi (JRF) AS h utosh by Ashutosh
: Chauhan
Authorized by

RAM MILAN o asredor Chauhan bate: 2026.02.03

VERMA Date: 20260202 17:38:24 +05'30'

Ram Miian Verma (SA) Regional Officer
UPPCB/GKP/7.8.2 Issue No.: 04 Issue Date:26.08.2022 [Page No.: Page 1 of 3
Amendment No.:(02 Amendment Date.:01.02.2025 | Approved by: TM Issued by: QM
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—-3;_?9— REGIONAL GORAKHPUR

W UTTAR PRADESH POLLUTION CONTROL BOARD

%%‘!gﬂ@“ Jharkhandi Mahadev, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gorakhpur
REFGT, WASTE WATHR LABORATORY

AR SHESRSE

Ref No: 35543584/Gorakhpur/2026 Date: 03.02.2026

1. Name of Industry: Ankur Udyog Limited

2. Address of Industry: Ankur Udyog Limited Plot No Al - 02, Sector - 23, Gida, Nh - 28, Sahjanwa, Gorakhpur

Gorakhpur,273209

3. District: Gorakhpur

4. Description about sampling point: Outlet of ETP

5. Type of Sample (Grab/Composite/Integrated): Grab

6. Sample Collected By: P.P. Singh, AEE & Alok Sharma, SEA

7. Colour and Odour: Colourless Odourless

8. Quantity and Packing: 2 Liter Plastic Jericane & 1 Liter Glass Bottle for Oil & Grease

9. Date of Sample Collection: 30/01/2026

10.  Analyis Indented by: RO Gorakhpur

11.  Date of sample receipt in Lab: 30/01/2026

12.  Period of Analysis: 30/01/2026 to 03/02/2026

13. Environmental Condition: Temperature: 23°C, Humidity: 51 %

14. ULR Number: TC1655826000000029F

15. Sampling Plan/Ref. No.: -

16. Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples
S. Parameter/Method Name Unit Results Standard Detection
N. Range

1 Qil_Grease mg/l 84 - -

Reference - (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI).
The Environment (Protection) Rules, 1986 source: Www. cpcb_nic.in/Gcneral Standards.pdf. Besides these standards, refer EPA standards for specific purpose Note : 1 The results in the Test

Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory.
3. The test report pertains to the sample as received in Lab.

Remark: NA
Analysed by-
Vivek Saini (JRF), i ;
Priya Anand (JRF), Digitally signed
Ankita Dwivedi (JRF) Ashutos h by Ashutosh
C h h Chauhan
thori e aunan Date: 2026.02.03
wam AR 17:38:41 +05'30

VERMA Date: 20260203
Ram Milan erma %OSA) Regional Officer
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—_— REGIONAL GORAKHPUR
) UTTAR PRADESH POLLUTION CONTROL BOARD
’ Jharkhandi Mahadev, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gorakhpur

Contificate No TC- 11612

| TEST REPORT: WASTE WATER LABORATORY

Ref No:  35543581/Gorakhpur/2026 Date: 03.02.2026

1. Name of Industry: Ankur Udyog Limited

2. Address of Industry: Ankur Udyog Limited Plot No Al - 02, Sector - 23, Gida, Nh - 28, Sahjanwa, Gorakhpur
3. District: Gorakhpur

4. Description about sampling point: Outlet of STP

S. Type of Sample (Grab/Composite/Integrated): Grab

6. Sample Collected By: P.P. Singh AEE & Alok Sharma SEA

7. Colour and Odour: Colourless Odourless

8. Quantity and Packing: 2 Liter Plastic Jericane & 125 ml Glass Bottle

9. Date of Sample Collection: 30/01/2026

.
e

Analyis Indented by: RO Gorakhpur

Date of sample receipt in Lab: 30/01/2026

12.  Period of Analysis: 30/01/2026 to 03/02/2026

13. Environmental Condition: Temperature: 23°C, Humidity: 51 %
14.  ULR Number: TC1655826000000030F

15. Sampling Plan/Ref. No.: -

16. Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

[
[

S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pH, APHA24% Ed.4500-B: 2023, - 7.48 As per Mo EF CC 02-12
At 26.2°C / CBCP

2 Suspended Solids , APHA 24" Ed. mg/l 25 - 10-20000 mg/l

2540D Total Suspended Solids dried at

103-105 °C 2023

3 | Dissolved So]ids,APHA24‘hEd.2540 C mg/l 518 - 10- 50000 mg/1

Total Dissolved Solids dried at 180°C

2023
4 Total Solids,APHA24“'Ed.2540B: mg/l 543 - 10- 50000 mg/1
2023
5| BOD, 3day27°IS 3025 ( Part 44): mg/l 22.0 - 1.0-1000 mg/l
2023
6 | COD, APHA 24" Ed. 5220 B Open mg/l 84.0 - 5.0-100000 mg/1
Reflux Method 2023

Reference - (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI).

The Environment (Protection) Rules,1986 source: www cpcb.nic.in/General Standards. pdf. Besides these standards, refer EPA standards for specific purpose Note : 1 The results in the Test
Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory.

3. The test report pertains 1o the sample as received in Lab

Remark: NA
Analysed by-
Vivek Saini (JRF),
Priya Anand (JRF),
Ankita Dwivedi (JRF)

Digitally signed b
Authorized by AS h Utos h Alaluiozslg::uhai
Digitally signed by Date; 2026.02.03
e LA B L Chauhan 735340530
17:00:37 +05'30'
Ram Milan Verma (SA) Regional Officer
UPPCB/GKP/7.8.2 Issue No.: 04 Issue Date:26.08.2022 |Page No.: Page 1 of 3

Amendment No.:02 Amendment Date.:01.02.2025 [Approved by: TM Issued by: QM
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—_— REGIONAL GORAKHPUR

—— UTTAR PRADESH POLLUTION CONTROL BOARD
TS i i rin Road, Gorakl
"»%!%{& Jharkhandi Mahadev, Avas Vikas Colony, Kuda Ghat, Dooria Road, Gorakhpur

~ TEST REPORT: WASTE WATER LABORATORY

Ref No:  35543581/Gorakhpur/2026 Date: 03.02.2026

1. Name of Industry: Ankur Udyog Limited

2. Address of Industry Ankur Udyog Limited Plot No Al - 02, Sector - 23, Gida, Nh - 28, Sahjanwa, Gorakhpur
3. District: Gorakhpur

4. Description about sampling point: Outlet of STP

S. Type of Sample (Grab/Composite/Integrated): Grab

6. Sample Collected By: P.P. Singh AEE & Alok Sharma SEA

7. Colour and Odour: Colourless Odourless

8. Quantity and Packing: 2 Liter Plastic Jericane & 125 ml Glass Bottle
9. Date of Sample Collection: 30/01/2026

10.  Analyis Indented by: RO Gorakhpur

11.  Date of sample receipt in Lab: 30/01/2026

12.  Period of Analysis: 30/01/2026 to 03/02/2026

13.  Environmental Condition: Temperature: 23°C, Humidity: 51 %
14.  ULR Number: TC1655826000000030F

15. Sampling Plan/Ref. No.: -

16. Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples
S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 | Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 2100 - <[.8 MPN/100 ml
2023 & above
2 | Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 910 - <1.8 MPN/100 ml
Procedure & above

Reference - (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI).
The Environment (Protection) Rules, 1986 source: www.cpcb.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose Note : 1 The results in the Test
Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory.

3. The test report pertains to the sample as received in Lab.

Remark: NA

Analysed by-
Vivek Saini (JRF),
Priya Anand (JRF),

Ankita Dwivedi (JRF) AS h UtOS h E;,g::}.l]lztil?;ed
) Chauhan
eapiuthorized by, ..., Chauhan pate: 2026.02.03
RAM MILAN VERMA
VERMA Date: 2026.02.03 17:39:57 +05'30'

Ram Milan Wisrﬁogs%SA) Regional Officer

UPPCB/GKP/7.8.2 Issue No.: 04 Issue Date:26.08.2022 |Page No.: Page 1 of 3
Amendment No.:02 Amendment Date.:01.02.2025 | Approved by: TM Issued by: QM




ANNEXURE R-3

B3 opsmapcamera

Gorakhpur,Uttar Pradesh,India %
Sahjan: akhpur, Uttar Pradesh 273209, India
5 , Long 83.2074
33 PM GMT+05:30
GPS Map Camera

e ]
H GPS Map Camera

Gorakhpur,Uttar Pradesh,India &
s Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.762665, Long 83.207331

Friday, 30/01/2026 02:42 PM GMT+05:30

Note : Captured by GPS Map Camera
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ANNEXURE R-4

= e ~— = - K3 oPs map camera
4 Gorakhpur,Uttar Pradesh,India &=
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.759618, Long 83.203759
Friday, 30/01/2026 02:02 PM GMT+05:30
Note : Captured by GPS Map Camera

0’ GPS Map

Maghar , Reharwa , Near Sutimill Road Maghar , Sant Kabir Nagar,
Sahjanwa, Uttar Pradesh 273209, India ==

Latitude Longitude

26.75920429173857° 83.20372408255935°

Local 01:55:34 PM Altitude 78 meters
GMT 08:25:34 AM Friday, 30.01.2026



Free Hand

FreeText
ANNEXURE R-4


5 7 O ANNEXURE R-5

N
- ;. =

x Y i—- S~ ‘
.!'L = -

ﬁ GPS Map Camera

Gorakhpur,Uttar Pradesh,India #&
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.759253, Long 83.204297
Friday, 30/01/2026 02:05 PM GMT+05:30

. Note : Captured by GPS Map Camera

o
{

‘~".; 4

= = u GPS Map Camera

roame T - s

>
Gorakhpur,Uttar Pradesh,India &
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.759203, Long 83.204392
Friday, 30/01/2026 02:06 PM GMT+05:30
Note : Captured by GPS Map Camera
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m GPS Map Camera

Gorakhpur,Uttar Pradesh,India &
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.757717, Long 83.205797

Friday, 30/01/2026 02:17 PM GMT+05:30

Note : Captured by GPS Map Camera

. £

, ﬁ GPS Map Camera £
g A S - ) = ¥ «
“ Gorakhpur,Uttar Pradesh,India &

¥ Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India

§ Lat 26.758805, Long 83.206416

§ Friday, 30/01/2026 02:14 PM GMT+05:30

!Note : Captured by GPS Map Camera

g T e -
e
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N
o GPS Map Camera
ot " K P

w

orakhpur,Uttar Pradesh,India &
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.759540, Long 83.203791
Friday, 30/01/2026 02:12 PM GMT+05:30
Note : Captured by GPS Map Camera

W
Q GPS Map Camera

Gorakhpur,Uttar Pradesh,India &
Sahjanwa, Gorakhpur, Uttar Pradesh 273209, India
Lat 26.760275, Long 83.205111

Friday, 30/01/2026 02:11 PM GMT+05:30

Note : Captured by GPS Map Camera
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ANNEXURE R-9

Inspection Report of M/s Ankur Udyog Limited, AL-2, GIDA, Sahjanawa,

Gorakhpur in compliance of directions issued by Hon’ble N.G.T. in O.A. No.
1152/2024 on dated 21.11.2025.

Regarding directions issued by Hon’ble N.G.T. in O.A. No. 1152/2024 on dated 21.11.2025 an
inspection/survey was conducted on dated 30.01.2026. Facts found during inspection/survey of

observations/directions are as follows: -

S. No.

Directions of Hon'ble NGT Compliance status by M/s Ankur
Udyog Limited, AL-2, GIDA, Sahjanwa,
Gorakhpur
1| The Unit should ensure compliance of PM | Unit has installed ESP on CFBC Boiler.
emission at stack of CFBC boiler as per| Stack Monitoring of above said Boiler have
emission standards. been done on 30.01.2026. As per stack
Monitoring report Parameters in flu gas
emission from Stack of Boiler are found as
per Norms.
Stack Monitoring Report is Attached as
Annexure-01
2 | The unit should ensure that the effluent| Unit has Installed STP of 25 KLD for
generated from each section of unit should be | Domestic Effluent and ETP of 100 KLD for
treated to meet the prescribed standard under | effluent generated from Power Plant.
the CTO and recycling and reuse of treated | Samples of treated effluent from outlet of
effluent should be done as per consent| STP and ETP are collected and analysed in
conditions. laboratory of Regional Office, U.P. pollution
Control Board, Gorakhpur. As per Analysis
Report Parameters are found as per Norms.
Analysis report is attached as Annexure-02
3 |Iron lock gate of channel/drain carrying | At the time of Inspection, it is found that Unit
washing and cleaning effluent generated from | has properly closed Iron Lock Gate. Along
DRI Plant, rolling mill, melting shop should | with this unit has constructed a new storage
be closed and storage tank for the same | tank for collection and re use of treated
should be properly lined. water.
Photographs of the same is attached as
annexure-03
4 | The unit should install dust suppression| At the time of Inspection, it is found that Unit
system to reduce fugitive emission during | has constructed a RCC Rail unloading
loading and unloading of coal and iron | platform with water sprinkling systems for
ore/pallets near the railway platform. control of fugitive emissions during loading
and unloading of coal and iron ore/pallets.
Photographs of the same is attached as
annexure-04
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The unit should carryout crushing of slag in
enclosed system and slag should be stored in
covered area.

At the time of Inspection, it is found that Slag
crushing plant is working in enclosed system
and Conveyor belts have been covered by
M.S. Sheet.

Photographs of the same is attached as
annexure-05

Unit should develop minimum 33% green
belt within the premises as per EC/consent
condition.

Unit has developed Green Belt in area of
approx. 25.0 Acre which is approx. 33% of
Total Plot Area.

Photographs of the same is attached as
annexure-06

Iron ore/pallets and dolomite should be stored
in covered area.

At the time of Inspection, Iron Ore/Pellets
and Dolomite are found stored in covered
area. _

Photographs of the same is attached as
annexure-07

Unit should maintain = logbook for of
hazardous waste (category wise) management
in the plant as per authorization including
manifest document.

Log Book of Hazardous waste generated from
process and ETP Sludge are found maintained.
Copy of Log Book is attached as annexure-

RegionaLOfﬁcer

The report is submitting for your perusal and necessary action.
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(Purnaditya Pratap Singh)
Assistant Environmental Engineer
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